
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS)
T_IS HAZAR1 COURTS, DELHI
we .

ORDER
Consequcnt upon appointment on Compassionate Ground to the post of

Peon/Orderly/Dal-;—Pe0n in the pay band of Rs.5200-20200/-. Grade Pay of Rs.2000/- and
as per 07"‘ CPC Pay Matrix Level-III. the following official has joined her duties in the
Office Pool. Administration Branch-III. Central District. Tis I-Iazari Courts. Delhi. on the
date mentioned against her name.

Hence. the Following newly appointed Peon/Orderly/Dak-Peon is hereby taken on
the strength/pay roll ofthis office w.e.l'. the date mentioned against her name:

SI.No. Name ' I I-Iusband’sNnme Category Date 0t‘Joining
CI I ’LSl—lEET.@tL” I I AMITKUMAR I 1.zioz4(r/mi
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ISANJAY GARG-I)PRINCIPAL DISTRICT & SESSIONS JUDGE (I-IQS). DELHIII’

lrgqly gs/Wt? n / 1/ /v '> I elf}No Adi n. I Centra Comps. Apptt. ..0._4 Date ;_- ,

Copy forwarded for information & necessary action to:-
l. The Principal District & Sessions Judges. West. New Delhi. South-West. South. South-East. East. North-Ettst. Sltaltdara.
North-West. North Districts. Delhi/New Delhi.

2. The Principal District & Sessions Judge/Sp]. Judge. PC Act. (CB1). Ruttsc .-ttenue. Nett Delhi.
3. The Head ofoffice. Accounts Branch. Central District. Tis I-hratri Courts. Delhi.
4. The Pu) & Accounts Officer Nu. VI (through Accounts Brztnclt. Central]. Tis I Itwari Courts Delhi.
S. Sr. Admn. Officer (Jud].). Recruitment (‘ell/Protzautinii ('eII. I'is I-lnzari Couns. Delhi.
6. Sr. Admn. Ofticer (.ludI.). Vigilance/I.itig:ttinn lirttneh (Centml). Tis Huzztri Courts. Delhi.
7. Sr. Arlmn. Oiiicer tJudI.). General Branch (Central). ‘lis llaznri Courts. Delhi.
S. PS office to the Pr. Distn'ct & Sessions Judge (HQs). Tis Hazari Courts. Delhi.
9. Admn. 0fticcr(Judl.). AC'Rs Cell. Tis Ilazari Courts. Delhi.
I0. Dcali 5!Assistant. Personal Files! Transfer & Postinf;/Leave/Seniority & Promotion. Admn. Branch-Ill tfentmlj. Tis

I Courts. Delhi. -
I-Izvebsite Committee. THC. Delhi. -
I2. Branch In-Charge. LAYERS. THC. DBIIII.
I3. Oliicinl Concerned. _
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PRINCIPAL DISTRICT 8: SESSIONS JUDGE (H05). DELHI
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